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1THE DEVUTY CHAIRMAN: So,
piease behwve properly in the House
and necxt tune, don’t behave like tnis
in the House. I warn you. (Inter-
ruprions) Therw. is a limit o your
taiking like this in the House I don’t
get angry. [ take everything on me.
Somebody ele  mistake [ (ake on
e, 1T saould not belav: ke
this.  There is a limit to behaving
with the Chair, I am not going to
listen t¢ it Mr, Md. Salim, please
rake over the charge,

[The Vce-Chairman (Shrj Md. Sa-
) iv the Chairl.

Resclution Rel, Unprecedented rise

it the Frices of Essentini Commidities

g 4 result of hike in Administered
price—(contd.)

SHRI V. NARAYANASAMY (Pon-
dicherry): Madam Deputy Chairman,
thank you sor giving me this oppor-
tunity > resume the discussion on
the price situation prevailing in the
countiry, ‘'The chargeg that have been
levelled by the other side, especially
the mover of this Resolution, Shri
Mathur Ji were that this Govern-
ment has ruined the economy of this
country, He was quoting various
facts and figures for the last two
years and  stating that this Govern-
ment has ruined the economy. The
prices have gone sky-high and there-
fore, the common man is suffering I
also gave facts and figures and ex-
plained why the Governmeng has
forced to increase the priceg of the
administered litems, It is the primary
duty of the Government to see that
the price situatrion is stabilised. There
is @ market force, If the Govern-
ment allows the market forces to pre-
vail and leave it (0 the market forces
o decide the nrices then hoarding
and blackmarketing will be there.
There will be no price control.
Therefore, the Government takeg the
respongibility of controlling the price
situation by supplying grains when
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there is a heavy demand, And when
the situation changes, when the pri-
ces start falling and more iteras of
food are given to various States, they
are retained Dby the Governments,
Sir, the hon. Members were saying
that this Government had increased
the prices before the presentalion of
the Budget, 8Sir, 1 would very cate-
gorically mention that in the past also
the prices of. essneiial commodities
were increased by the respective
Governments—whether it was the
Congregs Government or the Janata
Dal Government, supported by the
BJP and the Communists, Which-
ever Government was there, it in-
creased the prices of commoditics,
but only after the preseniation of the
Budget. This year it is done a lii-
tle earlier than the Bulget Session
and this has been done with a cons-
cientious decision taken by the Gov-
ernment to see that subsidies are not
continued eternally.  Subsidieg have
to be given, But while giving sub.
sidies, the Government has to keep
a balance. As I mentioned earlier,
the farmers want more priceg for
their produce, the Government ser-
vants want more salaries for their
work, the farmers also want fertili-
ser subsidy and they also want all
the benefits from the Government—
electricity subsidy, seed subsidy and
so on and so forth. When it goes t2
the market, all these things are ad-
ded, Not only that; this subsidy of
Rs. 6,000 crores that has been given
by the Government for foodgrains is
also added to that, And in spite of
all this the price situation could not
be stabilised. Then, the Govern.
ment has also brought about a real
pricing system through fair-priCe
shops, 'The hon, Minister was tel-
ling the House yesterday that more
than 11,000 fair-price shops had been
opened in the country in 2,300 blocks
for making the supply of foodgrains
imvailable to the common man atrea-
sonable prices. There is no appre-
diation from the other side when we
say that the price situation hag been
stabilised by this Goyernment in the
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iast two yeairs and today if we go to
a far-price shop, we do not see any
crowd there, The people are easily
getting foodgrains in the market and
also at the fair.price shops, In some
States a situation has arisen when
there are no buyers of foodgrains,
but in some States the people ave
not getting regular supply of food-
grains at fair-price shops. They go
to the market and purchase foodgra-
ms, Sir, the prices have linereased,
whether it is rice or it is wheat or
it is an item relating to  petroleum
products, It has been done on the
conscious decision taken by the Gov-
ernment to see that the subsidies are
kept at a low level. But onz has to
see for how long the Government
can continue this system of giving

subsidies, After some time, iy will
become counter-productive,  When-
ever the Government starts giving
subsidies, the farmers do not show

any interest in working in the fields
and increasing more production be-
cause they know that they are get-
ting all the facilities from the Gov-
ernment and they will not be able
to get more price for their produce.
So, the farmerg are not at a losg but
it is only the Government which is
at a loss, It is only the public mo-
ney that s being rolled back as a
subsidy to be given to farmers in
various forms, Therefore, the Gov.
ernment hag taken a decision to in-
creace the prices of these items.
Tt has been openly done. Not only that,
in the last two years the price situa-
tion hag stabilised. It is @ great ac.
hievement of this Government, When
ever the Government findg a deficit
in the vil pool account, it has to
compensate that, For compensating
that, it has to mop up more than
Re, 2,300 crores. They have increased
the prices of petroleum products like
diesel and petrol to compensate that
amount,

There fis a marginal increase in the
prices of wheat, sugar and rice. But
the common man finds it within its
reach, For the purpose of criticis-
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ing the ruling party, the opposition
parties are raising these issues, They
have forgotten the achievements of
this Government the price front, on
the economic front and on the im-
port and export front. I would re.
quest, let us not politicise this issue.
Let us see the reality, On the one
side, the Government has to pur-
chase bumper crop from the farmers
at a reasonable g_rice and, on the
other hand, the Government ha: to
distribute it to the consumers, The
Government has to do both the jobs.

As far as the Food Corporation of
Indig is concerned—though thig De-
partment belongs to some other Min-
ister—there lis a lot of wastage of
foodgrain, According to an estimate,
about 23 per cent of the foodgrains
have been damaged. So, the Gov-
ernment js losing 23 per cent of the
foodgrain by way of damages, It has
happened because of the defective
storage system, I would requst the
Minister to take care of the storage
facility. Then a lot of complaints are
coming about the poor quality of
foodgraing, The hon, Minister knows
aboutit. I want a dynamic Minister
who takes keen interest in the Pub-
lic Distribution System and streng.
thens consumer interests and volun-
tary consumer organisation in this
country. The Minister should take
care of it. When we Compare rice and
wheat which is sold in the open mar-
ket with the rice and wheat which
is solg by the fair price shops, we find
that the quality of rice and wheat
sold by the fair price shops is not up

to the mark. It is because of the de-
fective system. T am not blaming the
Minister. It is the officials who have
to take care of it. 16 is @ general com-
plaint from the people. The hon,
Minister is fully aware of it. Some.
times people don’t get their supplies
from the fair price shops. The qua-
lity of certain items ig poor. The hon.
Minister hag to take care of .
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Sir, I am glad to see that the tribal
population has been very well taken
care of. I think there is a marginal
increase in the prices of rice and
wheat in hijlly regions. There is an in-
erease of only Rs, 500 per quintal.
As I told earlier there is 3 marginal
increase {in the prices of wheat, sugar,
rice and certain other items. It
has ©een noticed that ihe sugar sold
by the Kendriya Bhandar and the
Super Bazar is price a little higher.
The price of sugar sold in the Ken-
driya Bhandar and the Super Bazar
is Rs. 14,50, while the price of sugar
sold in the open marke; is Rs. 14.
The Kendriya Bhandar and the Super
Pazar are Government controlled
shops. Why is it that in the Govern-
ment controlled shops sugar is being
sold at a higher price? There is a
defect in the system. It is surprising
that in the Government.controlled
shops, sugar ig being sold at a higher
price while in the open market it is
avalilable at a much cheaper rate.
What is the rationale behind this?
You cannot resort to increasing the
prices for the purpose of mopping up
funds. You have to strengthen the
monitoring system, You should take
care that there is no further increase
in the prices of sugar, wheat and other
items, whether theyare soldin the
open market or through the public dis-
tribution system. Inthe case of some
items, there ig an artificial increase
because of the middlemen ang the
businessmen. That should also be
taken care of, The price situation
needs to be stabilised. The public
sector units also play a vital role in
contwolling the prices. The priceg of
steel, coal and other itemg are cont-
rolled by the Government. The prices
in the case of steel, coal and vther
items are fixed by the Government
after taking into account the cost fac-
tor, the profit margin and the sociai
objective. In spite of the increase in
the prices vf essential fitems, I found
that the public did not even raise a
murmur. This is so because it has
been done after 2 years... (Interrup.
tions)...
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_ SHEKL SAUTYA PRAKASH MAL-
Viina (Uttar Pradesh): Have you
visiied Chandj Chowk?

SHRI V. INARAYANASAMY; )
have visiled all the palces in Delh,,
You are irying to tell me about the
businesymen who are plo.ecteq by
the BJP. This businessmen from this
area are minting money and every.
bouy kiswwws to which party these peo-
ple belong. It has become g fazhion
with the businessmen to support the
BJP so as to get protection. This
needs to be removed. In a free eco-
nomy, the cormumon man stands to gain.
I would like to tell the Minister
that he should not get compelied by
poliuical considerations. People may
belong to any party, whether the BJP
vl any other party, sritet action should
e taken against them if they do
anything wrong. Hoarders and black-
marketers who suck the blood of the
common man should be pun.shed.
They should not be spared. Consu-
merism is being encouraged in the
country. The Govrnmnt i; (rying to
bring dJown the prices. I would request
the Minister that he should have a
monitoring system so thag foograins
are available to the people at reason-
able prices. Areas where there is sCar-
city should be taken care of, The price
situation hag been stabilised consider-
ably, There has been only a margi-
nal increase in the prices. This mar-
ginal increase is not going (o affect
the people adversely. It is only the
politicians and political parties which
are trying to make an issue of it so
as to tarnish the image of the Congress
party and the Government, I con-
.clude by saying that I oppose the re-
solution moved Dby them. Member
Shri Jagdish Prasad Mathur.

THE VICE.CHAIRMAN (SHRI MD.
SALIM): Shri Naunihal Singh Not
here. Shri Sarada Mohanty.

. *SARADA MOHANTY (ORISSA):

Mr. © Vice-Chajrman, “Sir, I rise to
support the Resolution moved by my

.*English Translation of Original
Speech delivered in Oriya. = - -
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esteemed Iriend Shri J. P. Mathur
in this august House. Majority peo-
ple in our country are living below
poverty line. They get neither pro-
per food onr clota to maintain ther
dveiibool, Taty sufer, both during
su.nmer ang wintr due to lack of
proper clothing.

Mr. Vice-Chairman, Sir, the
foremost reason of poverty in  our
country is the sky-vocketing pric:s
<% diffedent csseri.n? goods. The
finuneial conditivn of the poorer sec-
teng of our society .s so bal that
they cannot eyen afford to purchase
rmedicine, Medicine toc has pecone
very costly. Iy is ultortunate rrat
some times life-saving medicines are
not available in the government hos.
pitals. Many & time it is found ihat
the medicines of the government
ko .plitals are bkeing smuggled out to
opzn market Uy the  hospitay  staff.
Sieps should we iwken by the gov-
ernment o chock this smuggling.

Mr, Vice~("sairman, Sir  the price
rnsc of essent'al  cummoditieg  nws
affecied the ferme:s dailywage car.
rers and labourers very badly. They
z1e seriously affected particularly Jdue
to the hike in the prices of paddy,
1ice, wheat and sugar. They now con-
gider vegeiakles, fish and meat as
luxury items. But i is really ual.
tunate that the prices of salt and
onion have increassa. It is woch-
while to ckserve  that the baying
capacity wof the people has not in__
creased with the increase in the prices
«f o-sential g6 ods. ’

The central government has been
gpeaking in . high-sounding words
about ils committment to protect due
intcrest of he puriest section of ocur
sociery by subsidising -the pricss of
different essential commodities. But
unfortunately (“e 1eclity of the situa.
iien is totally e ent,

Six, this fact.musi be borne in mind
at we are not prcducing al the
~ssential commodities at all- places
of the‘country.. W¢ need to’ transport
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various commuodit... from one lucs
to the other. Buf, .when the . prices
of petrol and diesel are increas=3 by
the government consequntly it will
have itg adverse eﬁect on the prices
of differen; gcommodities ‘which are
transborted to far-flung areas of the
couniry.
can check this price-rise. The ftra-
ders and businessmen will never lose.
But unfortunatly the whole burden
wiil fall on the poor consumers, The
pricing of different commodities are
so much interlinked that if the price
of onz commudity increases it will
have itg adyerse effect' on others. "It
is wunfortunate that the government
has hiked the prices of all the essen-
tial gods in the pre-budget exercise.

Fiinally, I urge upon the govern.
ment to protect the interest of the
poor from thig sky-rockstnig price-
rire hy contemplating to contain it
through a central legislation.

Thank you.

stwet awn wREd  (afvEe
FATT) : ITANTEAL  HI[AT, WS G
o TT< 5T gw Qomd fT S'T &y
T B EET g AW 9T FAFTRE
g1 ug fawr wwom fomm %iﬁt:g'v:
wo=nfer faww w3 % Tiw TG FAIT
mﬁma’gm‘aaw 2, 98 FT Fn'wf:,
? fomy &n wiA WY T Awd
m’”‘fﬁ' ag =8 Qﬁ? ;Tuw HeTy /i
geqE g W uF TET A ST HEE
HYAT § AT ST umm@lﬁ &I T
& Jrmet azsﬁa'« g FET g ars
g fw wuw 7 gl Aif @ golew
‘m faar | T wgE A A F
aT wgwe & wlwand  gEew g e
FEY FWE =t owr Afagt & o
I SAar Giel 399 3 Sl g
2 T I Iraqe W OHeqR qiEd
a?r%m'a"a‘ AT =g % A @
ﬁwﬁwq ﬁ‘wa"{a‘r T
fog war + (AT

2.00 p.0.

SURATETS WEET, WAl aF w0
AT 2, WISTAT & q1S Tawmrq FT AL

No government machinery
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TET FAT T wiEFar< fwar, o8 T
g WAd g HEWS ¥ gH WIS a%
WFT 7S & 9 fawrw R A &
T T ITH7 T0aT, Fawrg s gmE &
o strsite widt ¥ ary & a3 fewar
ag ufd AT oot w0 98 afaq feear
g e wl T Al oy =gl
T TR AV uﬁa'raa‘r ag fagfa aqsl
Sidr | AR S e S wgas
T FEA-aTaT wTa § | § fag @
1 @ifed & wigd ag ag § &
AR RW A rrw:ﬁﬁr IR Ec:
FFr @ § i fag @l N Afyay A
wETE FEd &, QT g 8, FEY o

ag g ZEA, SO g F T |y
FEI § 1 Wl uAfa @ ug

faTaar § 1 EE WRATT FAar ardt

& HTLTST A WY 7 fogwar wWrE
A wgg ST faermr & wAq, o
FRILT FIAGAT gU IE1T T TIE
F AR ATAY TAT | STAATSHT
WElE, wgt aF WEME w WA g,
g & o § waw g ar\rg“r#rrn“é
g WA A A ENIETE 5 fF wgmE
7 51 faawr ***a‘m% RIS 3 AT
TR T ar "&Tﬁfr AT ¥ PRy gk A
oty a8 foom w7 g9 Aifeaiar @
A gHIR AT HHAGRT § w@AT
fa‘a‘ ﬁfrm ¥ AT WS IR ANCS
7% gtw WmE g % ?irz'g_ FIAT
q“rgwﬁ*er 1991 {98 F TTEHTHE
THT AT 9% € foqrar, 1991 aF
ST EARE W HTL 16 HGaq %
HAT war | Qf'mm %
g BN sy § fwowed HemT W
Qﬁﬁi’r_?ﬁai‘ fwat, =g za%

='? fas =H fd iR ﬂﬁ Y
S _HE ZTHET (T FAT AL T T
THT F A TN AT HIH S GHA
waT-nﬁ“ﬁr UNAYE T HAG L ¢ Alaq
TEYT ! @ AN F gAY
T R WA FI 3 Gou a7 1 20 AF3-
T T BT WTTEAH AT W W WA
W F AT ETERT OF WA FATS
&% gg9 Wl | TEw 9T ¥ Fia d
ME-EAHT A7 3T H 9T €1 swEe
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urEft R gAR FE & §g wwd
iz qUNTHET IE TARE < o 6
SEW AE-TRif e v frar &
Tg g FUE FE A IO T
W@ B dAwed el ¥ gwe
ferwq § aiefire sw % Frewer
a1 gae FeaRy § fr el g
e g7 ama™ Ffaar g

wered, w9 § wEedfa & TR §
FHE ¥ IR § T FAET ATA-
el Sl WEE X W 9, SEE
Y6 UeW & AT WTRAG  HAT
st & A% =& i oefaod
T & | SUGWTERE WEIed, Sigi a%
ase § q@ A, wraw, AT, g
oETat ¥ ITHT FT FRE FT 9 E,
gAY FgT ¥ SN YS9 wiwSt wI
Seafay fFar &1 ¥ fR ¥ Sw
HFSl &1 TG T AETAT LT AT |
§ mmeifa & 93 g aferd
garl @ ugr wT TSET AT
g | mEhRfa & e ¥, wgwg ¥
m“r%m%iraﬁawm TR
FOGT A AW g §, H 7 v
el F 5 U W way ww W
%r}grzqa ga g wits fev et
% ST X GAIX FGT A1F T GARIF
T  gETY. AT Wﬁa’aﬁr
g fd "r%r%agtm%r@m
g\ g T AIF qeT gEww
m'{wﬁwwxm CAEREE
fafest w3, wewwT 9T owani )
TE WM & T WAl 8, G
Jg WH FT  Fadl g, %‘Hﬁﬂ?ﬁ
wEm Gy a8 W E asﬁa'ra
AW TG %run?ﬁ g & @
NF A gEFF AR A S
g a1 SuWERT T gEEE qare
foar  Stal @ A =9 oam ¥ Ew
g & amasifes faaww
sfr  zaa @mer &
faqeor fFam T wal g faaoo
U arEsfaw fageor gondr w1 {waer
TAN AT W g arw ¥ fFawr
faawor  fFr W ) oW wEE W
gAwr g AT SO &
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Wt Aw W  gEwiE ar SoHERT
frg,azr gﬂaﬁ%;ﬁ mfgr T frar
remr g adt A, § Wt wEew
B AW QT T & WG w
T e frw d@ w9 W STy
¥ oW @A WRAE Ew w &
o it gEEl & faafa @9 arl
s F W oTeE o § A gd
gasfaw  faaor swdr few o
awifad /it 3 AR rgoUHoUwo
& fodmi | ¥ wpoe gwife g
ol AT FEd & F ag aEwE
faaeor somelt 1 woEy # Q@
afmw ghwa T g H oSaer Wi
Hel wERT &7 eI WTHST HEAT
Tigeft ) ey dw el § fa
vy wura gewfs faaor s
FHSIK T w9 NS §, §F =H IS
THE AT S 1 1991-92 W

92 W g 84.09 wihwa, =
81.52 wiawa 1 1992-93 ¥ g
79.86 Sfawq, =Taw 81. 44 9fawa
1993-94 # g
S Sra 69,24 SR | g &
| W ATCEOrETHT Sy
F5 @ ¥ 5 gwra anastes faa
ot AR g W g § ag wE
gl B s it gears
da & | geits wiwel w e
A ¥ AW fRAr ST ¥, swaferd
femr s ®, @ § qfdwa g
i fex st faer o eqafeag
fF s, wiwe @y w0 § fAwed
CICIG 1D B - O

T orgERr S wifaw |dww 3w
0 7 ATAT &, THAA ST qqAr A
g ® SEw 9gF F W WEA
s@rugasgrmn%—

“grafes  TEgEHT T ames qE
wirfa & X § w16 wfyFs aew
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gom Fifs «F ay #¥ 2.5 wfawq
# gfg Fr qaar §F I Awat
frslsrﬁrmﬁafafﬁl

gates aEdl ¥ @y X @
gl ¥ @ 9y 2.1 wfawma #r
gfg #r gawr ¥ afvw fag wfa
fag AraRaR_11. 6 fawa w¥eTFET
afew afg = & 7 1”7

SUMVTEAE  Wgled, WUUE  aqaw
¥ g W w'rmrr%ﬁb nwSr
%G F 3@d g7 HEET@@B
ISR § 1 98 afg wa G &
T " 8.1 Ffywa qar =
7 6. 9 afaT &7 afg & FRU gl
&1l wdm i fiw A 1
TEASHE BT w2 A eEd-
S wEl Afew guis a'ma' T
el W Ty weq AT 999
T A E )o@y aaF 99 a9 3
f& =g ACEK a4 3fg
TN ST ST F | 5w 4T EWR a7
W ged TE & fF uw A g
AT SMTH‘F‘?; aer # 9fz #T @
& W TEY axw T ag fEogw

WS A& Qqw @ £ & 5w oaw
aﬁ*r WA wrgdr g el g
I s 3, W

BTt ¥ derv e g & i
aAEE AT & wmA T
qf'(%ﬁ'&{ ! EFC{T‘ZW\ Qr ar &7
g S g7 vl & fawe
g 1 afer TR geeE RUGENEY
§ T EI gW W R@ W@ 5, A6
aw & zrg mrEq ¢ i ik fem
At o frEy e 3, W
g i:rrgf%r ¥ W a"r A ¥
SRR A L R

arEy W ogwiR g ay wErs @
ga wieatfm w8 w¢ &9 &, g )
S’m T OWFE FTOEH AWA FEY
wha F ) 78 ey oaw w gET
AN F T EewE RS s
g wwrt g ":r TAr § ooz
W PN PR EwY B & g
gfqay,  ataat izn THOERA &
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JqEATET  HIISE, TS A1
A8, afew fee @ § ag A
FEE & oWl g g H 9w
§ grEms FET ATEEE Gl a%
TR FGTHT, FATA  TOT AEATHT
I yx g @ T qEw w1
g qre e g war?r AT FETAT
g woEe A wE ¥ 3ga
FEAT AEAT | ATTHOETHT Sy @R
FEOE o33 T oAvE oTEr @
T oSS\ & 9 AT WEISHIA
qifgr FT W T | AT F A
F oIAT gWE AW W 40 gfawg
A WY @ " @ ¥ A
g ® &AMl 27 BT AW (ggea
¥ ouy & S owwEn #r e dar
B i ® @ A EW 27 ¥UT
AN & g TR s ogHr W@ar
g o wEE A g oAy oW @l
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9T AAT WG TW qIE F H ITAA
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F oot qdw, FHARK A F A0 §,
a1 miaw 9w W mies wfe
LA § gy a AT ¥ AR
F A T Y W W AE g
dffr w9 ¥ aW o el F AR
# 30 w agw Wt §

He iz a dynamic Minister. He is a
very effective Minister, I hope that
he would announce in this House to-
day that he would accept the Reso-
lution moved by Shri Jagdish Prasad
Mathur.

*SHRI J, S, RAJU (Tamil Nadu):
Mr, Vice-Chelirman, Sir, I rise to speak
on the resolution moved by Shri
Mathur urging upon the Goyernment
to bring down the prices v commo-
dities, I wish to make certain points
on behalf of DMK, All the Hon'ble
Merbers of all political hues who
ceded me, accused the Government
of having hiked the prices of all es-
setnial commodities and wanted the
Government to bring down the price,
But I wish to begin my speech on 2
different note,

Sir, the duty of any Government
is to live upto the expectations of
the people. On that count, this
Congress Government hag lived upto
the aspiraitons and expectations of
the people in total, The Centre has
that dubivug distinction, Before the
presentation of each Budget people
sit with lor of apprehensiong about
the price rise. So, by increasing the
price of almost all the commvdities
in the Budget and even before, the
Central Government have fulfilled
the expectations of the people.

Mr. Vice-Chajrman, Sir, there is
a serious threat to the unity and inte-
grity of the country by communal
farces, But this Government are si-
lent on such a matter of grave con-
cern. The Centre have not taken
effective steps to contain communa-
lism, Yt has miserably failed fn
dealing with these forces, The Gov-
ernment has failed in checking the

*English translation of the original
“spééch delivered in Tamil
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price rise too, To top it all the Gov-

ernment hag itself hiked the price of

even essential goods, Even in the

pre-budget exercise, the price of

most of the commodities were hiked.

For example, the price of yarn
was Increased by 40 per cent and
this has adversely affected the power-
loom and handloom industries, Lakhs
of peopie who are dependent bn these
industrivs have lost their means of
livalihoud, This ig because, the Cen-
tre, wituout bothering for the domes-
tic market exported cotton yarn in a
big way. Wrong policies of the
cenire bring such miseries to people.

This Government did not  spare
any commmodity, Price of stee] was
also hiked recently, The price ®of
sugar too was increased, Bugp what
is amazing lis the statement of the
Food Minister, Mr, Kalpnath Rai. He
hag said that the States shoulg not
hike he price of sugarcane without
asking the Centre, But the Centre
had hiked the price of sugar some-
time back, The hon’ble Civil Sup-
plies Winister ig here, I think he
will “ear me out. The Government
increases the price of sugar, but it
does not pay a good price to the far-
mers. Iy won’t allow the States to
give good price for sugarcane, The
reason assigned by the Food Minis-
fer is that the sugar Mills, the sugar
industries will be badly affected. But
the Minster is not bothered about
the farmerg who grow sugarcane,

Earlier the sugar mills had to give
50 per vent of the sugar produced
for levy and only 50 per cent could
be sold in the open market But
now the Centre hag ordered that vnly
30 per cent of the sugar need to be
given for levy and the rest of 70
per cent could be solg in the opea
manket, This iz the kind of con-
cern the Centre has for the people.

Mr. Vice-Chairman, Sir, the Cen-
tre has not spared any area from
price-hike, The rail fare too-went
up recently, The increase in rev-
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enue through this hike is to the
tune ot Rs, 997 crores, Probably
they thought a figure of 1000 crores
weuld have looked astounding, This
is like pricing of Batta Chappal as
Re, 99,99 isntead of Rs. 100, After
having done this the Minister says,
in 1992-93, the increase was Rs. 1200
crores and in 1993-94 it was Rs. 1849
crores, but now it ig only Rs, 997
crores.  This ist he kind of statistics
the Government iz induging in. Even
State Governments do nog lag behind
Whether a State js ruled by Mr. J, P,
Mathur’s party or any other party,
the taxaiton hag been very high in
recent times. In my state of Tamil-
nadu, land tax and house tax have
gone up, Even professional tax has
goneg up., States are proving they
are no less to the Centre in hiking
the price of commodities and increas-
ing the taxes. Under these circum-
stances the Finance Minister pre-
sented the Budget for 1994-95 re-
cently, Expressing opinion about
the budget our D.M.K. President,
my leader Dr, Kalsingnar said,

“The budget has pushed to the
background the plight of farmers
and the condition of consumers
Even tht middle class would be ad-
versely affected Generally the
sound of bell announces the arri-
val of an elephant, But the pre-
But get price-hike came like an
elepl ant which trampled on com-
mon man.”

I wish to remingd some of the elec-
tlon promfises of Cogrenss, When the
country went to polls, both the
A ILAD.M.K. und Congress joined
hands and promised to ™Il back
the price to level prevailed in 1989
in 100 days. I only ask, could you
bring down the price of q  single
commodity in 100 days? Years have
rolled by, The price has been rais-
ing every day. But I wag amused to
listen to the Hon'ble Member from
Pondicherry Mr, V. Narayanasamy.
He said that without having been
affected by price-rise, people  are
thronging ration shops and markets
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to buy goods. I don’t know whe-

ther he wag speaking about Pondi-
cherry or the rest of India, May
be he has a third eye through which
he could see such rush in markets.
We tour the country, we meet peo-
ple every day, But to the eyes of
lesser mortals like me, the situatwon
is just the opposite. 1 wish to ciie
just one inudent, In Madras, Sai-~
dapet is a place which was the as-
sembly constituency of my  leader.
There are two markets known as
Chinthamini market and Amundham
market theie, The ration shops there
used to sell over 15 bags of rice every
day. But today %ecause of the price-
vise only 3 bags of rice are sold.
This is the situation in the country. It
is easy w argue in favour of a cause
wo are espousing. But we should
always remember that we don’t cross
para aeters of reality. The Hou'ble
Meinbers helonging 1o the ruling party
are ilrying to project as though ne-
thing hag happened because of price~
cise. 1 wonder how could they shut
their eyes to reality. Tamilnadu s
witnessing lots agitations because of
this. Women have taken to the
streets beating their chests. Mr. An-
tony knows what it symbolises. Wo-
men beat the chest only mourn the
death of some near and dear. But the
sorrow inflicted upon them fs so un-
bearable that they are doing this kind
of agitation, People are agitating
against the pricerise in a big way
all over the State, But women are
in the forefront because, they bear
the brunt directly. Since they man-
age the kitchmen and the family,
they know exactly where the shoe
pinches,

But the Centrte is unmoved by all
this, The Centre is <ither Thappy
heczuse the Congress Party has man-
aged simple majority in Lok Sabha
after continued efforts for three years.
You could do it because of the money
power, and having done that you sit
pretty, You encouraged crossing
floors with the sole aim of getting
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majority. On the one pand  you
speak against defection, but on tue
other haugd you are a beneficiary of
i, Thig is because you have politi-
cal as well as money power, You
have Tatas, Birlas and many more
endustrialists to give you funds, But

unforiuntealy, poor people do  not
have eno.gh money even to make
both the ends meet, This is the

true picture of Mother India, Majo-
rity pevple do not have the buying
power, How can they buy anything?
I ask a simple question, But for
some brief intervals, the Congress
hag been ruling the counitry ever
since independence. Yet, it could
do nothing to improve the conditions
of common man,

Sir, the Centre increased the ad-
ministered price of rice on 1st Feb-
ruary., Following itg footsteps of
the ADMK Government in Tamilnadu
also increased the price of rice on
2nd February itself, When I say
this, I can call back from my me-
mory what my leader Dr, Kalangnar
did when he was the Chief Minister
of Tamilnadu, Even after the then
Prime Miniister late Mr, Rajiv Gandhi
increased the price of rice and re-
Juced the Central pool allocation to
Tamilnadu, Dr, Kalaingnar did not
hilce the price of rice fin the state
because he knew well the problems
of common man. He could under-
stand the difficulties of the masses.
But today, the ADMK Government
loseg no time is effecting the price
rise, Even the rice given through
PDS fis of poor quality and worms-
ridden, Such inedible quality of
rice is supplied these days.

Mr, Vice-Chairman, Sir, the price
of agricultural products go up only
when the production or the reserve
falls, But the Government itself
admits that the agricultural produc-
tion went up by 3 per cent on Gross
Domestic Product, It is likely to be
higher in the current year. The food
reserve too is good, Yet even, the
prices are soaring every day. What
ts the reacon? It s all becatve of
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wrong policies pursued by the Cen-

tre. People from different walks

of life have a guffaw of this riddle

of new economics which is said to be

slanmohuromies,

S, a kind of numknesg creeps in
when we think of the kang of famine
piovailing in Kalahandi, The tribals,
ihe scheculed casie peopie have no-
thing to eat for days and weaks.
Meny have died because of unbear-
aple starvarion, Therclore the trf-
bals bega.: eaung anything they got.
A; a result many have died after

aving consumed poisonous roots
and leaves, 'This is the sort of tra-
gedy going on in Kalahandi, And
what the Government has done? Only
promises and promises...and nothing
more,

Sir, I want (o refer (o an incident
that has been bothering my mind for
sometime. It happened in Decem-
ber last, A poor woman sold her
mfant for Rs, 20 at her doar step.
The press persons on hearing the
newe asked the Chief Minister of the
Stute as to what he had to say about
su~h an incident taking place in his
State. I don’t want to disclose the
nemre of Chief Minister for the sake
of political ethics, That Chief Minis-
ter said, “So what? T could pay 49
runces instead,” We have such Chief
Ministerg in this country, I am ash-
amed that such thing happen in the
country.

1 am only flapbergasted as to h.ow
the QGovernment has been increasing
the prices without any perceivable
reason, There ig no famine in the
country, There is no war, no exter-
nal emergency, There ig nothing
th~t warrantg the Government to take
this kind of drastic measure to in-
crease the price. Bug somehow the
Government could not restrain fitself
from doing so, According to the
election promise, even if they could
not roll back the price, they should
not have increased it at least, But
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the Congress Government never sees
Lason,

Sir, thig is a Govinment where
itwo Cabinet Muiswrs make congict
ing statements, Ine Thapas insg-
tute of Enginecring and teciwolegy
at Pauala, conferced a honuraiy Doc-
torate on the Finance Minisger, Dr.
Manmohan Singh, 1 have no grudge
apout it. He is an intellectual and
deserveg lit. These days Doctorawe 1s
conferred on people who have no
considerable merit, ‘That is a difle-
reng point, While speaking on ile
occasion Dr., Manmohan Singh _said
that thig year Budget would no¢ fuel
inflation or price-rise and would not
affect the common man. This is
what he said in Pataila, On the
same day the Union Minister for
Agriculture Dr, Balram Jhakar said
in Delhji that, because of the Budgei
the price of traciors has gone wup
creating problems for the  farmers.
He also said thai he would take up
the matter with the finance Ministry.
Such conflicting statements are made
by two Cabinet Ministers on a single
day, Now, the question is, who is
right and who is wrong, It is said
that the Cabinet is going to be ex-
panded, I don’t know how many
such conflicting statements will be
made if the Cabinet is expanded.

Sir, the Finance Minister once said
that because of the loan waiver sch-
eme launched by the National Front
Government, the economy weng of
the track, Now, the same Finance
Minister said in Patiala that the mat-
ter of walving of Rs, 700 crores loan
lent to Punjab is under considera-
tion by the Tenth Finance Commis-
cion and assured that would be waiv-
ed, If the National Front docs
something it is wrong, Bug if Cong-
ress does the same thing it is perfact-
ly in order, How can you have one
yardstrick for V, P, Singh and an-
other yardstrick for Manmohan Singh.

After having increased the price of
all goods, the Finance Minister says,
if we had not done this then the
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price would have shot up according
to market fluctuations and such in-
crease would have been unbearable,
I think this is the joke ©f the year.
This is like saying that since death
is certain why not die now? I dea't
uaderstand this logic, If such things
were (o happen then why at all we
have a Government at the Centre?
What ig your duty?

Mr. Vice-Chairman, Sir, this Gov-
ernment has deceived the common
man, It hag sPared luxury goods
but levied excise duly on itemg of
necessity, Even the loundry soap
used in most of the houseg has not
been spared, So far no excise duty
was levied on these soaps. But now
10 per cent excise duty is levied on
them, It s a pity that washing soap
is becoming unaffordable by the poor
people.

Sir, in 1991, while speaking in the
National Developmeng Council, the
Prime Minister said that his Govern-
ment would cut down the eXpendi-
ture of the Council of Ministers, But
according to the available figures,
the Ministerial expenditure for dur-
ing 1991-92 was 9.12 croreg while
for 92-93 it went up to a whooping
35.50 crores, This is an increase of
400 per cent over the previous year,
This iis the kind of austerity the Gov-
ernment is pursuing.

I have a word about the problem
of Government servants, When asked
about the constitution of Fifth Pay
Commission, the Minister replied in
the other House that k¢ would be
constiuted soon, I don’t understand
what is the meaning of the word
‘soon’, They are experts in making
such statements, Dearness allowance
is given twice a year to the Govern-
ment employees, The DA for these
having basic pay over Rs, 3500 is de-
posited fn the Provident Fund, X
don’t know the very purpose of giv-
ing dearness allowance. T appeal to
the Government to pay DA in cash
to all employees and also constitute
the Fifth Pay Commission soon,
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Before I conclude, I wish to say
whay Sadhvi Rithambara has said
about the Prime Minister, She said,
“It the Prime Minister ever visits
your house, don't ask him whether
he would have tea or coffee, Because
he would take six months (o decide
and you can’t cock anything in the
kitchen till then.” This only reflects
the way of functioning of the Gov-
ernment,

As I conclude, I appeal to the Gov-
ernment to take steps to bring down
the prices of goods and save the
common man,

3.00 p.m.

SHRI JAGESH DESAI: Mr. Vice-
Chairman, 8ir, T am very much
thankful to Mathurji  for having
brought in this Bill ag thig has given
mean opportunity to express my
views on the rising prices. Sir,

what were the reasong for it. The
rising price phenomenon was there
earlier also, thag is, when the Jana-
ta party Government was in power.
I don't wang to criticism them. But
Jet us analyse the reasons for the
rise in prices. In my view, one of
the reasons for it js hoarding. Ac-
tually, ‘supply’ and effective supply’
are quite different things. Here it
is being sald that supply and de-
mand determine prices.  But, actu-
ally, it does not happen to be so
because supply kg restricted and de-
mand is inflated. This is one of
the reasons why the prices are going
up. Secondly, we have seen that
in the industrial production side, the
growth rate in the 19805 up to 1990
was 8.9 per cent; in 199182  there
was a decrease vf 0.5 per cent; in
1992.93, i went up by 1.5 per cent
and, last year, up to December, 1993
it has gone up by 4 per cent. But
these figures also do not show the
correct picture, In 1993-94 that is,
up to December, 1993, even though
the increase was about 4.5 per cent,
let ue see the compvsition of the
nroduetion. We will find that the
growth in the manufacturing sector
has gone up by only 1 per cent
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wheivas in the white goods produc.
tion, it has gune up by 14 per cent.
That is why there hag been a 4.5
per Cent incerase in the growth rate,
Now are we going to encourage whi-
te goods production or are we
going to encourage production of
goods of mass consumption? This
aspect hag to De looked into, Itis
because the margin of profit is very
high in ihe white goods industry and
also since the people can take advan-
tage of the liberalised policy, this
type of industrial growth is going
on in thig country and, thag, I think,
raises a red signal, Sir, we have to
encourage those industries which
manufacture goods of mass consump-
tion. If thig cannot be done I would
rather go to the extent of saying that
we should discourage the setting up
of the other kind of industries, at
least for some time. Later on, we
can switch over, For the present,
there iz no way out except for manu~
facturing masg consumption goods.
How can it be done? Sir, unfortuna-
tely, there is wower shortage in our
country =2and the amount of
power that ig available in our coun-
fry is not sufficient for even the
existing industries. We are not able
to utilise more than 60 or 65 per cent
of our capacity and 35 per cent of the
capacity remains idle for which we
have even provided the infrastruture,
As a resulf, the prices are going up
and the cost of production is going to
go up, So, the present Government
must see to it that they supply ade-
quate power to the industries. If the
Government feelg that lit cannot set
up more industries, for some time,
let it not, Whatever funds are avail-
able at the Government’s disposal,
let them be spent for power genera-
tion. If that is not possible, that is,
if thar much of fuds canot be used for
this purpose, then this unit may be
passed on to the prviate sector or
even the multinationals. I am not
against it. Tf that is not done, then
the persons who are pro-public sec-
tor like me feel that the public sector
units are being killed, I don’t want
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the public sector to be killed... by
not giving them power. 1 don'{ want
our small scale indusiries o e lui-
led for back of power availuiviliy.
Ag such, the firs{ sieia on (e agenda
of the Governineng showd be to gre-
vide whatever funds are availabie
with it for the generation of power
and allow tke other sectors (o pro-
gres, If this ig not done, I don’y think
we will be able to produce more
goods, 1f we are able to produce
more goods, then the cost of produc-
tion will come down. Then, natu-
rally, the prices will come down,

There are other factors such as re:
venue deficit, increasing money sup-
ply, ete, If the growth in money sup-
ply does not match with ihe mdus-
trial production, then the prices will
go up, As on 3lst December, 1334,
the money, wkLich (n economic terms
is called M3, has gone up to 15 per
cent and when the industnial produc-
tion hag gone up by only 1 percent,
naturally the prices will go up, As
such, the Government has to ses wnat
the fiscal deficit is under stricg dis-
cipline, Unfortunately, that has not
rappened in spite of all the efforis
put in by the Finance Minister. What
is the picture in 1993-34? <The pic-
ture, I should say, is a very,  very
tad pictire which I myself wa; not
prepared o believe, [uring the
ccurse of the year, when 1 was gott-
ing the fipures of the revenuas collec-
tions, I was also shocked. The picture
is that and revenue deficit which was
Rs. 18,000 crores in the year 1992-93
has gone up to Rs, 34,000/- almost a
two-fold ineresse, Same ig the caze
with fiscal deficit. If we are not able
to generate sufficient revenue income,
naturally you have to borrow, If you
have to borrow, you have to borrow
it from the Reserve Bank of India,
And they havt to print the money,
Thus, the money supply will increase.
As such the Government has to ensure
stoict fiscal discipline, Bug I am
sorry to say that in the year 1993-94,
we have not been able to do that.
There may be some compelling rea-
sons, But those reesons should not
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e tue @ncuse, Li lae Chi.cuil Luuglt
year, 1 am happy wuat—we have 10
e thiag Ure inuislrial production
in the year 19Ul v2 wag oy 0.1 per
ceal-—we hayve aimmed at a growih rate
0r ¥ perccni in the wdus.rial produc-
tion., Though iie 6 per cent rage will
not be suliigienat, even then if we
acnieve this 0 per cent growth, 1 ghink
tae prices can be stabilised,

Thirdly, so iar a3 admiaistered
Prices are concerned, 1 am 0L aga..ast
the raiing of the auminutcied prices
on economic grounds, But we have
10 see the common man. How he is
going to ‘se atfected is to be seen.
What has happened in the public dis-
tribution system? “The level of pro-
curement has gone up, The procure-
meng in 1592-93 was 10.6 inilujon ton-
nes. In 1993-94, it has gone up 1o
18.5 million tonnes, But what is the
offtake? Unfortunately, in spiie of
tho 13,5 million tonnes of procure-
ment, the offtake iz only 9.5 mililon
tones, Earlier, the procurement was
10.6 million tonnes and the offtake
was 11.7 millisn tonnes, It means
that the foodgraing are not reaching
the people, If the food-graing are
not reaching the people, if the State
Governments are not taking the
stock allocated to  them, then you
1o discpline the Stat: Governments,
¥su have to ensure thay whatever al-
locations'are made to the State Gov-
ernmeants, those are lifted by them. I
would like to request the hon, Civil
Supplies Minister to find out why the
offtake is less even in the year 1992-93
as compared to the year 1991-92,
You dv that exercise and find out the
reasons why the off-take is not there.
Is it because people have no capacity
to buy or ig it because they are not
reaching the ration shops and in be-
tween something is happening? Sir,
I hagd also handled the Department in
Maharashtra in the wors: days, What
was hrppening? From the Govern-
mret godown, before they reached the
shop trev went to the market, So, I
would like the Government to inform
all the Stete Governments that when
the goods are sent to the rafion shops,
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in that particular village, they should
announce;

TS HT T AT &
People should know that the goods
have reached there, If that is done,
if the people know that thc goods
have come to the ration shops, they
will be able to take goods from the
ratpon shops, Otherwise, the goods
will go to the black market,

Sir, I am not in favour of fixing the
prices. I am not at all in favour of
fixing the prices, If you fix the pii-
ces, then the goods will dizappear,
For example, take the case of pulses.
In Maharashtra and Gujarat, we do
no, that much production of pulses.
They come from Rajasthan and
Madhya Pradesh. And if the prices
of pulses are less than what
they are in Rajasthan and Madh-
va Pradesh who is going to
bring them to Maharashtra and Guja-
rat? I would not like {o starve ihe peo-
ple of Maharashtra and Guparat. But I
would like that the industrialisis
should live the businessmen should
live, and the consumers should live.
Fix a reasonable margin of profit on
ten essentjal articles, even in consul-
tation with the trade—I do not mind
it—both at the real level and at the
consumerg level, Call them, Discuss
with them. If they come round and
do it, well and good If they do not
come, then you have to utilise your
stick, We are very happy that we
have 3 Civiil Supplies Minister who is
a dedicated person, who want: to do
something, What can he do if the
the price of sugar is ralised
by 175 paise, if the price
of wheat is raised by 72
raise, if the price of rice ig raised by
Rs. 1.20? What can he do? Xe can-
not do snylhing What he ¢an do is
that hé should monitor the prices.
Sir, yesterday, T did not get the vp-
portunity. I was surprised that in
the Suver Bazar, in the months of
Jun2 and July. 1993  the price of
sugar was higher than in the ocpen
market, v.hich hag nevar happened,
Always we prefer to buy from the
co-operative siores and the Super
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Bazar because the prices ara less
there, And when I saw the price of
sugar higher, 1 said, “What ig this?
How aid 1t happen? You shouid
mauke an enquiry ag to wty the price
f.as gone up. The sugar prices are
daliy quoted in the newspapers, ihe
open market price and the Super
Bazar pilice are daily quoted in the
newspapers, The saleg are affec.:d.
So, why the prices are higher by one
rupee in these two months of June
and July?” The Super Bazar price
wag Rs. 11.50 and the open market
price was Rs, 10.50, Why is it so?

PROF. SOURIN BHATTACHAR-
YA. 1t is Super Bazar!

SHRI JAGESH DESAI: My own
experience is that always the prices
are less in the Super Bazar. You pur.
chase ‘“turdal’ or any article. The pri-
ce is always less. Unfortunately, this
has happened. You should take neces-
ssary corrective steps. As I have said
earlier, we have to increase the pro-
duction. For that purpose, we should
give assistance to small scale indust-
ries who are manufacturing these
goods. I was in the Lobby. He has
rightly 'pointed out about the washing
soap. The same thing wag told to me.
They might not have gone into it at
the time of the Budget. The price of
washing soap would go up because of
the higher excise duty. I hope the
Finance Minister would look into it
and see that corrective action is
taken.

Lastly, I would like to say that we
should not blame the Government.
We should all give constructive sug-
gestions to the Government. We should
all give constructive suggestions to
the Government. We should see
as to how we can help the Govern-
ment. ..

SHRI V. NARAYANASAMY: In
containing prices.

SHRI JAGESH DESAI: As 1 said
earlier, you have to take strong action
against the hoarders. There was one
State -~ I do not wan? to named the
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State—where there was the highest
number of raids. I do not want to
give any political colour. There were
14,000 raids carried out in that State.
Not a single drop of oil not a single
graiin, was seized. Hag they gone for
collecting haftas? Sir, we should see
that the Essential Commoditieg Aet
is implemented in the spirit in which
it was enacted. If that is not done,
‘whatever your good intentions may
be, they would not be translated into
action.

1 would not like to take more of
your time, but we are all very much
worried about this, Priceg have been
going up since the last six  weeks.
The price index does not reflect the
actual position. It is not the correct
barometer. The raie of inflation— it
may be 7 per cenl or 8 per cent—
does not give the correct picture, If
you go to the market and purchase
things, you will find that it is much
higher. You have to ask the vomm-
on man. My wife tells me Jaily Some
years ago, I met a former Prime
Minister. He was saying that it was
not possible to balance the budget
becacse of the increase in prices in
those days.

Therefore, please see that you diis~
cipline the trade; you discipline the
industry, When you give reliefs,
when you give concessiong in excise
and customs duties, they have to be
passed on the consumers You have
said it on several veccasions. Even the
Finanee Minister haq promised; he
gave an assurance, He said thay §f
the industry did not behave, he would
take back the concessions, I do not
think it has happened.

When the Janata Dal was in power,
there wag a discussion in the House
regarding tnrichment, The benefits
whiich accrued (v the industry by way
of customs and excise duty reliefs
were not passed on to the consumers,
Prof. Madhu Dandavate was the Fin-
ance Minister at #kat time, I had put
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a question, If I remember correctly,
we were given an assurance, The
amount involved Rs. 500-600 crorves,
The assurance was tha( the amount
would be collected and, since they
would not be able to pasg it on to
the consumers as they could not be
identified, if would be put in a con-
sumers’ fund so thag it could be uti-
lised for ithe purpose of giving some
relief, or, for the purpuse of, whatis
called, the cosnumer card and other
things for which we have no finance.
What has happened to that assurance?
I would like the hon. Minister of Civil
Supplieg tg take it up with the Fin.
ance Minister. If this is done, 1
think you will have no problem in
regard to funds. I know you have the
problem in regard to funds for the
purpose of giving the consumer card
or some such thing by which you
want to distribute essential commodi-
ties. If this is done, you will be able
to get more funds.

1 would
that the

once again suggest
Government should pay
adequate attention to see that
the prices are kept under
control. You should also see that
the fiscal deficit is kept in check. As
T said earlier, you should give con-
cessions only to those industries which
produce mass consumption items and
not to those industries which pro-
duce wage goods.

Mo Atfrg faz (39T 2BW) @
A9 arsg AaT arfew Y AT T
ar g faa &3¢ faar & wiw ard st
¥ 1 gifs siv femie o awrs &
AT FT WA T qLg w9E HAT
qT | I OFWET 9T ST AR
farr 1 W s gEr wieeET Wt
qrEEw d9e & SEn g faege &
W T | IR AR IT FE o A
T FAX TR FT I
T & Tafe wiweaT FY fege I
frar & 1 AT i W S SR
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T Fg w7 Ay adr wieew 7@
HE EW AW F gy QU q At i
AW AT d31 FT qFA 21 FATE A
EIE U I T O T G £
AR SAE0 3N A AET TaddE
¥ fau wrw & srofit BrogTang
ATET 7 FF § AT TIARE Fr 97
77 A TPHT A w o g
gAifE ot wgr ¢y W A&
gFT WX uFsgudr W@y § aAitE
I ATF 3T F I THT A AT
FEAT 9397 1 gwEr Irfg oF fwar
9 F A I 0 oar feT gw oy
T A7 glaT T wH F FI-As
ATYrEY WY 7@ F¥ gy § oAl
ag #gar fr fram F1 Az B FT
fear & & facger &y mwq 3 1 nF AT
FIHF IqFT I3 | qg AF AT A
TFIEE FY ATEAT FH I FET AR
flevwT &7 g 4 6T ;gy wq
fram AT A0 dIT FT @FAT F
gq fearr @7 qar d2r FW Al
IEHT HIN WM ST I SO
AT 98 AT FT WE AW FATE )

TY YZAT oY AFTHT 7 HLT
g1 & gfar & q@r Ay 2ar fF
X w1 G F AR IWET A9
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1 ferm &3 | 7 @1 a0 78, A
At gare # Fr gAT fR g, wav
gur FEY w9 W A Fa@r & og@wd
a, 9z ¢ & feam & i Q@
FHEE | TF & FZ AR v W
g1 g FT AT R/ FE AT
AT B & dr9 a8 HAST 0 F@T
g, frgy gard sifasr sadr &
gAY, g | #dfwa dar #wa@w §,
faad fr fiew #ic et awdr &1
A FTIFR gadAr gd @ frar §
qrrg fegm & qww ®15 em AE
fear war & 1 T o W F T WG
fge f& 9% Fax fFaar eomr far
T OF | 99 HTT ST grs Argdw g,
JT AT R FH FAW FT FOA
a1 g faar & 1 A frEtT st g6
& fadrm, @ geEy Y faar 3o
adl zogedt & FX F @@ FF §
Wz wie & Had w0 A war g
P @ dec & XA a1 w9 3,
FeEdly & f=dw F I | a9 FE
g, A aF FEIW TAET FT HA FIAT
2, ME qFATES AT Tt FA KT T
R [T F AL F ;T FA O,
THFeT & FIT TS AT A5 FL@|
oL gAFFAT F AT H oA &l
qEAT FT A FIE FE AAA HEF
¥ HeT s5 W o9 faad Faw
AT AT @iga s e
A § MT FAT-FAT a7 ¥ TR
aqE fEar 1 @t sEEr 9 Iy,
T Ay WIGT HOFIT TIAT F

Do not kill the thief, but kill
mother of the thief.

the

fad 5 AT G & oA 5
AT AT070 E P WA ANy § fE

We are treating the symptoms but
not the causes.

#q & T wq Jrew 5 ¥,
T3 FISqT VI FT G &, AV AR
I9FT g faw e W g OHY
gaar faar 5 o weqeE @7 Wi
T e | ®weaEse §, w9 sy
g|sr ¥ @ & ) wAT gwE oW
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qiq agF WY ¥, 9@ Ay d9 ¥
grer 33 & 1 e sﬂ HN-HE ez
fegry & fF gaQ Fie WTE STIFAT
g &, g7 #|T &< 1 & fedr &
ronifa fear 8 & a0F ¥ f
FAT FIEE ATH SreFaT § + fwam &y
g #r & 7 frem faet Y ae
T & W GET W SEAT rEAd)
aﬁﬁ‘ﬁm%l@ TEA W, e ¥
m‘r qaT ﬁﬁﬁrra | ATIHT HIEH &,
SoET fraar dfew @1 & 1 wER
SFH FT UF I W § | T o
753 AT § | Ay I HF &
g Sitar g | et o Saar & faaar
g fogm wEewe IEr  gTsw FeE
F@r g |

FAT W&l SART TAFA W 9 fHAT
st &, #g fAA A war & oA
aF ? s W fFEW oF ogAEw
#: X FC &, qar aiwr faws
@t gt W X gF I S WL qr
Fad Ay WA W AR ag &9
grm, ag st fedYr 7 gl adman
& mrast s g#:frmxrrsr
HWT ag T I &Y FHIST FTAT
wrigh 1 waeA fear e g
H, TEA CarEsreed AY | UF ar
A STEWIEFE § WAL, IEA IEA
dgr & fear o @ﬁs fawedY, T
frpar | aE AT AAT IAY FIE
T TAT ) :rr%rﬁsf fawar, Tawt
Fa1, A wrEAr 25 R uwRiEd
a1, 9Ed xrrﬂ——rf“r rg‘%l ar xg Sy
gra AT wE ArE-nsEA g,
fasT EIaEr gae fa-arfas e
g =tw gewr  agl faFar o
a-fAforer  frar =, ar v qE
giX SENSEE ¥ OWIiEE § OIaET
gmfer  gr ! o=lT Far AT
TR oFqEr S fr ST TOTA
FY T FIA BN

wEEw, Ag  WRAF AT g fs
170 Wf-ﬁ‘r F o< 10 WEF g AT
Fry SqrEr AT A o § AR
F{gmw 1 q ;W AT IEH
w T g | THH SYET THAME AT
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M g ?ag feafdv gl am
g fead 3@ Wt errera f7 fafasa
ar% @ AF, TLF FAg aET ¥
gy & Grérﬁﬁ garr 2w afege
g 1 A ?fﬁa' T g-fFam g 1
TR AT I9F qIR F qrER, IqF
TIFMA A TGN, FIES HTH WS-
FMA ATE ITLEE T ®F FGT qol
qF GHEAT A g AT & | AT g .
Jqr & A Al AAGTAT HRT W
faadt § | SO FTET FT A 4T
g wgAsar & faerarfas @
Il 9% AR W FAgT awar g
A FIT Tl 9| IAF HEAAAISE
F T K@M F, L@ A A Srar
FAIT & fqa-afas ok a0 d=ar
g HIA  HAAIAY HWd q¢ | 98
FE JATAT § 7 T®@ A F A
FAT 1 AT ST AN ag §er
g Sasr FHT F§ 93, 98 T
ga § agf & 1 sEar o A g
ST FTEATeFET §, IHHT FAT HIT
g Afsr, IgF aifeeqs & dafar
FIAZA, TT SAFT HAIAT T@aqT |
H qaHT T SHS, WIT AT Y
Tide & A, WY ag qar FAAW
UL qIOFY FIAA AT AT ATIAT |
FIIHRT TE EF 9T g, ATTA AT
g, ¥ Eq a"rer'fgtm'tﬁl T g
TURT TOFT g W &1 1 § a4ge
Ag ¥ [T B g3 qE w98
FAT g AR Agar § B 3w a%
HIT TIF o & |

SHRI S. VIDUTHALAI VIRUM.
BI (Tamil Nadu): Sir, this Resolution
has been bruoght before us for dis-
cossion fo express our concern at the
rise in the price of essential commo-
dities and to urge the Government to
take neCessary steps to contain the
prices and thereby protect the com-
mon man, particularly the weaker
sections of the society from wundue
financial hardships.

I suppose that most of the Members
have already Jealt with what Mr. Ma-
thur wanted to say in this regard. I
have to deal with various other points,
but the time at my disposal is not
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adequate for me to deal with them
thoroughly.

Thank you. I have been blessed by
Matnurji now.

Sir, the Treasury Benches have ex-
pressed two opinions. One argument is
that when the whole House wants to
raise the support price for the agri-
cultural commodities for the farmers,
how we expect that the issue price
will come down. This argument has
actually come from the Treasury Ben-
ches. A gentleman from the Treasury
Benches said that this was an issue
concerning all the Members cutting
across the party-lines. Therefore, he
requested that all of us have to kit
together to put our heads together
and find a solution in co-operation so
that we are able to hear the Treasu-
ry Benches and they are able to hear
us. About the first argument I say,
yes, we say that the support price for
the farmers should be increased.
When the support price is increased,
they ask how it is possible without
raising the issue price. Then they say
that the Opposition people are sup-
porting the demand to give subsidy as
#f the subsidy is a donation as they
think. T have already explained in
the House what the subsidy is. Again
I want to remind this. The subsidy
is not a donation that we are giving
to the poor people.

Ir is nothing but the transfer of
fncome from  one section of the so-
cietv. to  another section of the
eociety. Take for example the sub-
sidly given for wheat or rice produn-
tion. After haying given the
conenssion on vower tariff or  fergi-
Heer subsidy. yon cal™nlate how much
total subsidv on power or fertilizer
rer fonne would be aut of the total
additional production. Suppose,  if
vou decide 10 ston  the subsidy or
power concession. vou calcwlate how
much production will come down. Tf
the Government cuts down the sub-
sidy or  power tariff and the
production in the farm sectop is re-
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duced thereby, we may have to go
to a foreign country for purchase of
Wheat or rice from America or
Canaga. At that time if we are
domestically buying atr Rs. 320 per
tonne for the same amount
we may have to shell out Rs. 550
to America or Canada, That means we
have to shell out nbt in rupee term,
put in the dollar term, Therefore, even
after having allowed the concession
or after having given the subsidy,
actually the Gdvernment of India is
saving the foreign exchange, There-
fore, the argument put forward by
the hon. Member that given subsi-
dies and concessions on tarrifs, is not
good does not hold good, I would
say the Government should consider
the point of saving the foreign
exchange. So, our argument is that
giving subsidy is not wrong. Another
argument put forth by Shri V, Nara-
yanasamy wag than we should coope-
rate with the Treasury benches. Yes,
we have cooperated with the

Government several times and still
we are ready to coovnerate. But at
tha time of discussion on the disin-
vestment by financial institutions
and the public sector units, we had
clearly told them that they can
increase their revenue by some other
methods.  For example, T said to
increase its revenue. the Government
should revamp ifs system. Instead
of devending upon some bureaucrats,
yvou should find out hovw much of
pnwer particular factory or industry
hne utilised it. For example most of
the fitems in India cannot be produc-
ed without the utilisation of power,
We en find out that for producing
one hundreed units of a commodity.
how much of power is utilised. Of
rourse, wo have to deduet the amount
of nowrr consumed bv using the
bulbs tuhe lights refrizerators etec.
in the cffices, Then we ran find out
the balance of power utilised fort pro-
dwetion purposes. If for production
of one hundred units. certain amount
of power is used by calculating the
tntal power utilised and the total
number of commodities produced,
you can calculate how much excise
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duty is to be collected. I feel the
Government of India can collect an
additional revenue of Rs, 4,000 crores
as part of the excise duty. But the
the Government is noy agreeing to
adopt this system because of some
lobby which is not in favour of it.
This is not an advice from an indivi-
dual, but from the whole country,
but they do not want to follow it
because of certain lobby which is
exercising its pressure on the Govern-
ment, Therefore, the two argument
so far put forth by the Treasury
benches have been smashed by the
points that I have made.

Now, I come to the point on price
rise,

SHRI V. NARAYANASAMY: 1

think you don’t say there is a lobby
for price rise.

SHRI S. VIDUTHALAI VIRUMBI:
My friend says there is no lobby for
price rise, I would tell him that the
issue price of sugar now is Rs. 9.05
When the present Government took
over, it was actually sold a( the rate
of Rs, 6.10 per kilograme in the
public distribution system. Now the
rate of sugar per kg is Rs. 9.05 Now'
they say that the sugar price has
been increased. because the suport
price hag been increased. How can we
reduce the issue price? 1 sug-
gest to  add the amount rea-
lised by the decontrol of add
the amount realised by the
molasses, Did you show any increase
with regrd fo this ecommodity? Did
you give any information with re-
gard to 'the sale of the molasses? If
you add the sale price of molasses to
the price of sugar without raising its
issue price, even then, should have
beenn adjusted. Therefore, I feel that
the increase of Re. 0,75 paise per kg
was a calculated move by the sugar
barons as well as the people 'those
who support them.

SHRI V. NARAYANASAMY. Now
the sugarcane growers are getting
Rs. 600 per tonne. Earlier they were
getting only Rs, 350 per tonne. In
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the State of Maharashtra, there is a

court judgment that the sugarcane

growers should be paid more than

Rs. 700 per tonne. On the one hand,

you want the Government to pay the

Sugarcane growers more price and

on 'the other hand you do not want
the Government to increase the price
of sugar, What is the logic behind
your argument?

SHRI S. VIDUTHALA] VIRUMBI:
Thank you for the information, Don’t
think that I do not know about it,

SHRI PRAMOD MAHAJAN (Ma-
harashtra):. He was giving the cost
analysis of the price of sugar. He
said that they should not calculate
on the basis of 'the price paid to the
sugarcane grower. He said that they
should also calculate on the basis
of what the sugar industrialists earn
through molasses. If they calculate
that ptice also, then, the cost of sugar
would De cheaper. That was his
point,

SHRI V. NARAYANASAMY: De-
contmol ... (Interruptions). .,

SHR] VIDUTHALAI 8, VIRUMBI:
I know that he wants to divert the
attention of the House. But it will not
be possible for him to do that.

So far as LPG is concerned, it has
become costlier by Rs, 15, The in-
crease was moderated to Rs. 10 from
Rs. 15/-. Some 1.1/2 years bck 1
was tol] that the Government gave 2
subsidy of Rs. 36 per LPG cylinder.
Now they say that the amount of sub-
sidy has been doubled, They say
that they are giving a subsidy of
Rs. 76 per LPG cylinder. But it ig not
so. I want to now how they have
arrived at this subsidy amoung No-
body knows. They are giving some
false information to the nation very
intelligently. They wanted to share
that information with us, But we
cannot believe them. Even though the
customs duty has been reduced .in
respect of the LPG. you have In-
crease the prices for LPG cylinder,
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SHRI V. NARAYANASAMY. You
are not able to understand it.

SHRI VIDUTHALAI. S, VERUMBI:
We are able (o understand it, That is
why we are arguing like this. Again
you are trying to divert the attention
of the House from the subject, It is
not ag all possible for you to do that,

Now the price of wheat has been
increased from Rs. 330 per quintal to
Rs. 402 per quinta] thereby Rs, 72
more per quintal has been given.
When this Government came to
power, it was sold agy Rs, 234 per
quintal, It means within 2.1/2 years
they have increased it by Rs. 168,
Thay is why Shri Jagdish Prasad
Mathur has brought forward this Re-
solution to show that the Government
has increased the prices of various
commodities abnormally. The poor
workers who are working from dawn
to dusk are not able to bear this
burden, That is why this Resolution
hags come up before this House for
discussion.

So far as the price of rice is concern-
ed, it hs been increased from Rs. 100
to 120 per quintal depending upon
its variety., In Tamil Nadu we are
consuming 20 lakh tonnes of rice per
annum. Ou; of that 8 lakh tonnes of
rice is being supplied by the Central
Government. But what has the Go-
vernment of Tamil Nadu done? They
have increased the price of 20 lakh
tonnes of rice...(Interruptions) ...
I am not yielding. If you want to
quote from any record. I will sit for
a minute and you can do so. Later on
T will reply to that.

SHRI V. NARAYANASAMY: You
can raise that issue in the Tamil
Nadu Legislative Assembly but not
in Parliament.

SHRI VIDUTHALAI S. VIRUMBI:
In the last elections both of you
were hand in hand and promised that
you would reduce the price of essen-
tial commodities within 100 days of
vour corhing to power. But you have
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not reduced the pnice of even''a sin-
gle commodity in the last 2§ years.
.. (Interruptions) ... In the name of
incentive, in the name of boaus, what-
ever we have also has been stopped.’
Now the Government of Tamil. Nadu
has put the burden vf Rs. 260 crores
on the poor men’s shoulders, Regard-
ing the Railways, came to wer—
taking in this year’s Budget also—
they have ralised, by way of fares and
freight, Rs. 4,163 crores. When Shri-
mati Indira Gandhi was the Prime
Minister, from 1980-81 to 1984-85, to-
talling all the increases of those five
years, the amount raised was only
Rs. 1,425.53 crores. In Shri Rajiv
Gandhi’s period, from 1985-86 to 1989-
90, it was Rs. 2,359 crores. Even
taking into account the total of those
ten years from 1980 to 1990, the in-
crease was only Rs. 3,784 crores,

SHRI H. HANUMANTHAPPA
(Karnataka) : You also quote the am-
ounts allocatedq for developmental
work under this Goverment. You
have to compare both.

SHRI S. VIDUTHALAI VIRUMBIL:
When people from your party speak,
they may quote them.

SHRI V. NARAYANASAMY:
About 6,000 Kkilometres of broad-
gauge track was laid last year. You
should not forget that.

SHRI S. VIDUTHALAI VIRUMBI:
Whereag for ten years, the increase
was only Rs. 3,784 crores, in these
three years, in your regime the in-
crease has been Rs. 4,163 crores. It
is more than the figure for those ten
years!

When we come to the oil scene,
petrol and diesel, where they are go-
ing to earn more than Rs. 2,300
crores, they say that only the rieh
are utilising petrol and diesel and
not the ordinary people. Yes, they
are not consuming directly. But if
vou increase the prices of petrol and
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diesel’ lorry charges, transporg charg-
es, will increase; ir there ig an 1in-
crease in the transport charges, tne
poices of commodities transported
will also increase and the man in the
street has to bear the burden,

Coming to the price of steel, it was
increased during the month of Aug-
ust, 1993. Again it was hiked in Jan-
uary, 1994. Within six months, the
price of steel was hiked twice.

For sugar, rice and wheat, through-
out, the year, we had to shell out Rs.
1,600 crores and for, LPG, Rs. 400
crores, according to the estimate of
the Government. By petrol and die-
sel, they have earned a further am-
ount of Rs. 2400 crores. According
to the estimate of the Government,
sugar, rice, wheat, LPG, petrol and
diesel, all put together, are going to
bring Rs. 4300 crores from the pub-
lic. Apar¢ from this, Mr. Jaffar Sha-
rief is going to take Rs. 1,000 crores.
The total comes to Rs. 5,300 crores.
They are going to earn that much.

Now, so far as the coffee is con-
cerned I want to say that 70 per cent
of the total production of products
had been kept in India for domestic
consumption. After the law has been
changed recently, what fis the pre-
sent condition? The 70 per cent is
being reduced to 50 per cent. That
ig, actually, 20 per cent of it, which
was till now reserved for domestic
consumption, is going to be exported.
The priceg of the commodities are
aleo going tn rige thereby sharply.

The growth-rate of labour force is
2.5 per cent. But the growth-rate
nf employment ic only 2.2 per cent.
Tn 2009 A . D.. according {o an esti-
mate of the Government, 93 millinn
neonle will! be unemployed. Tt s
nearly ten crores! Already extremism
is there. And, one of the major caus-
eg for extremfism is poverty. We have
to keen that in mind. Tn the north-
east nf Tndia, in the north-west of
Tndia, and, in Andhra Pradesh, noc-
ket bv mnocket, extremism ig being
develonad. TThemplovment iq the fer-
tiliser for  extremism The Govern-
ment has *n bear this in mind. The
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Human Deveiopment Index of the
United Nations Development Pro-
gramme... Indig came down to
a lower position this year, that
is, it came down (o 134th
position  this year from  121st
position last year, Its position has
further gone down by another thir-
teen countries, Ag far as the per
capita income is concerned. iz ranks
as the 141st State in the world. In
this condition the prices have been
increased, and in this scenaric, the
Budget has been presented, I do not
want to go into the Budget right now.
I will do so when the discussion on
the Genera] Budget takes place. As
far as the Plan expenditure is con-
cerned, it is clear from the revised
estimates of 'the Budget that it was
enhanced by only Rs 4775 crores. But
the non-Plan expenditure last year
was increased by Rs. 7,774 crores,
Therefere, now, the increase in the
non-Plan expenditure is double than
the Plan expenditure. It clearly indi-
cates the direction in which the Go-
vernmen; is going. Then, Sir, what
is the fiscal deficit? What have you
announced in the Budget? Tt was
Rs. 26,959 crores, Now, it stood at
Rs. 58551 ecrores. That means it is
Rs. 21,090 crores more than that an-
nounced by the Government., What
tvpe of economy are you giving?
What tvpe of administration are vou
giving today® Everwvthnig deal: with
<~ far clearly <hows rthat the prices
have increased hecause of the mal-
administration. The country is stend-
‘ng at the 141er place in the comitv
nf nations, When this is the pogition
and when a single person is 'noting
our peonles’ nropertv  in the name
of nrrrhasine chares and in the name
of the Securities Scam, what *vne of
adminietrtion we are having ~mder
+he lesdershin ~*  the hon. Prime
Mir‘ger, Shri P, V. Narasimha Rao?
A warnineg  hag been aiven hv Dr.
Walaignar in this  resneet  rerentlv,
Tast vear, the defirit was <hawn tn
he Da ANOD  praves, T4 raarhad Rg
annn craree. Nowr,  we are  eayine
that the Aeficit wonld he anly &00N
erarag. Bnr T feal the defirit —rould
he Pa. 15N senree. Tm thae rase,
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there would be no other go excepy to
resort to printing more currency
notes which would lead to inflation,
Therefore, our income would be less.
When our income is less, our saving
will be less. When our saving is less,
our investment will be less. When
our investment is less, our production
will be less. In this way, this vicious
circle will go on. In order to take
the country out of the vicious
circle, you have to work on the right
direction. But you are not the pro-
per people to lead the nation, There
fore I request that you yourself
should leave the citadel of power
which you are occupying at the mo-
ment and allow those people to oc-
cupy it who are capable of governing
the country. With these word I con-
clude.

PROF. SAURIN BHATTACHA-
RYA (West Bengal): Mr. Vice-Chair-
man_Sir, I was jus; wonderng why
the BJP thought a particularly un-
encumbered Mr. Mathur fit to deal
wiith thig issueis this issue is a dome-
stic issue, so tto say. In every hvuse,
*he problem isthere.Itis today more
than at any other time. But what
Mr. Mathur hag pointed out ig that
it iz because of their increas-
ing the administered priices. But even
without increasing the administered
prices, the increase in prices has been
effected. It goes without saying that
the increase in prices is invariably
related to the question of an efficient
Public Distribution System, whiich is,
pnerhaps, bne thing in the major part
af the country totally absent, T have
heen told in most of the areas of the
rountrv there are ration shops, fair
vrice shops ani other things. But the
peonle get nothing from them. My own
varty for long had been demanding
the essential commodities. . that essen.
tie1l commodities should be made avai-
1ahle, fourteen or whatever it is: ner-
hans the ruling party comes up with
tha mullng nartv comes un with seven
or pcicht. But the muestion  ig that
escential enmmndities choulq be made
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available to all at a reasonable price

and their supply should be the
responsibility of the Central Go-
vernment. It should be done

tbrough the Public Distribution
Sysiem. But so far ag the people
below the poverty line are concern-
ed—who are usually called the wea-
ker sections of society—they should
be given essential commodities at
subsidised rates. Now this subsidy,
in one sense, is a taboo. Of course,
our Finance Minister made bolg to
annbunce a certain subsidy even
higher than the earlier year; other-
wise, in the Public Distribution Sys-
tem and dther fields, subsidy has been
taken off. But for the people belong-
ing to weaker sections, a new distri-
bution system ig said to have been
introduced. It has been claimed that
about 12,000 shops have been opened
from where the people belonging to
weaker sections are having their
daily necessities, I do not know whet-
her there is any monitoring of it,
whether things are really available
and whether the people who go there
have anyvthing for their labours, Facts
and figures they know, but the ground
reality is something very different
fundamentally different. That is the
problem. The prices of essential
commodities should keep pace with
the purchasing power of the people?
What is the purchasing power vf the
people? Tt has been quoted today by
a Member of the ruling party—1I
think it was Mr. Tagdesh Desai—that
when the npresent Prime Minis-
ter assumed office, sugar was
ao'd at Rs. B.10. Now the price of
sugar—nobodv knows whay it is—
is hv nno means less than Rs, 14/-,
Fven Jagesh Desai found it in the
Suner Bazar higher than in an out-
<ide <hop. Thiis speaks of 5 conflict
in the field of distribution nf essential
eommodities, Just now, Mr. Narava-
nasamv—it is  hetween the Tamil
Vemhers of the House this ig always
hannenine—was telling that we were
Aemandine hisher pricec for the agri-
rrlepriete but we shout that  even
when while givine higher oprocure-
ment nrfice the issue nriee ig increas-
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ed. Now this dichotomy thig ques-
tion of comparability between an in-
dustrial price index and an agricul-
tural price index, can be very well
there, Agriculturists have tv buy in-
dustrial products at a higher rate.
Even those agriculturists who are
getting  higher procuremen;g price
have o buy other goods at a higher
price, offsetting the higher procyre-
men; price, Therefore, these prob-
lems are all there—the question of
adequate price management from the
side of the Government. The func-
tion of the Governmeng is, nowadays,
all pervasive. But now this Govern-
ment has been trying to shift most of
field of essental commodities, priva-
tisation in the field of consumer
goods, privatisation in the field of the
Railways, privatisation in the field of
airlines and everything else. This
overall privatisation will carry the
price level, nobody knows, to what
height., The commanding height of
the Indian economy and the Indian
fndustry is being dismantled (o crea-
te a new price height. They hold
that the people will have to bear the
respongibility for it. We will have to
bear the consequences of it. We will
have to be the victims of it. And the
Government is milk white. They
have no blame, nothing of the sort.
This is the position, which cannbt go
on like this. TPime is sure to come
when the Government will have to
account for it. If the Opposition is
unable to make them accountable for
it, of course, that is the weakness on
the part of the Opposition for which
we will have to atone. But at the
same time, let the Government not
rest on its own, the real image. To
save it in the mind of the people be-
low the poverty line, do something.
Let them make meaningful what is
there in the name of the Public Dis-
tribution System. in the name of es-
sential commodities at the reduced
price for those below the poverty
line. so that they serve really the
good purposs ard for that it i« zz:en
tial that something should be done
to monitor the scheme. 1o make the
acheme really what it is claimeqd to
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be and not allow the people jus; te
be duped by such talks.

The Depaty Chairman in the Chair

I would hope that tinkering with
the question vf prices should be ab-
andoned. Holding the price wise is a
very important thing and inability to
hold the price rise led to many eco-
nomic guilts. I would, therefore, say
to the Government that inability to
hold the price rise led to a continu-
ous increase in the spiral of dearness
allowances creating problemg for the
not
been properly tackled so far. My ap
peal, through you, to the Govern-
ment would be — of course, the Op-

economy. Such problems have

position is there to criticise any lapse
on the part of the Government—that
from the side of the Government,
when they try to meet the criticism
of the Opposition, there should be a
sincere effort to right the wrong (hat
i going on in the name of increas-
ing the procurement price and in-
creasing the issue price and the ques-
tion of making the Public Distribu-
tion System just for a section of the
people without meaning it for the
of the
distinction,
distinction,
feasible.

people  because

perhaps, is
perhaps not also
Taking all these
factors account, the Pub-
lic  Distribution System should be
strenthened and those who are he-
Jow the poverty line shou'd be helped
Only then it would he possible  to
make a dent on the price situation

whole
such
such
very
intn



